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CENT RAL ADMINISCRAT IVE I RIBU NAL 2 JABALPUR B ENCH, JABALPUR
Original Application No.539 of 2002

Jabalpur, this the 21st day of February, 2003,

Honlble Mr,R.KJUpashyaya, Mewber (a)
I-on:;;‘!p;e Mrs.Megra Chhibber, Member ()]

N.S,Thakur §/o0 &wri S,.S,Thakur,
R/0"D~134, Minal Residency, J.K.
Road, Bhopal (M.P,) T ~APPLICAND
(By Advocate- Mr.ashok Shrivastava)
Versus

l. Union of India through

General Manager, Central Railway,

Mubai, V.I. |

. 2+ Divisional Rail way Manager,
’ ~ Central Railway, Habibganjy, |
Bhopal , ~RESPONDENT §

ORD E:R(OI'U\L)

By R\é&gadhxaxg‘g Member Qg‘l‘gv‘] $
Shri Ashok Shrivastava, l€arned counsel for the
applicagt seeks permission to withdraw this 0;A3 with
liberty to file duly constituted O«Ae at appropriate stage,
Pelnd ssion &a;nequested is allowed subject to 1.:Lmitation.
This Ouhs is dismissed as withdrawn,

. -
(Mrs.Meera Chhibber) (ReKJUpadhyaya)
Menber (J) " Menber (4)
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